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WEELKY STATEMNT FOR DESPATCH OF ORDER

._-_.__ ._---- --_.
EXCISE APPEAL BRANCH

._-----_ .. __ ._..
CESTAT, NEW DELHI-II0066
FROM 11.12.2017 To 15.12.2017

-_._----.- --

SINO. APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER WHICH ORO
RECIVED DESPATCHE
FROM THE PS
TO HON'BLE
PRESIDENTIVI
CE
PRESIDENT/ME
MBERS

---FINAL ORDER

._ ..._ .._---1. E/51662/20 17 FOl57474/2017 06/11/2017 11/12/20172. E/52123/20 15 F0157580/20 17 06/11/2017 1111212017----------- _ ..3-4. E/5 I580/20 14 & F0157581-57582/20 17 06/1112017 11/12/2017
E/52031 120 14

5-7. E/1355/2011 & FO/57583-57585/20 17 06/11/2017 11/12/2017
E/5094 1120 15 &
E/51420/20 15

._-8. E/54215/2015 FOl57599/20 17 06/11/2017 11112/2017--_ ......9. E/52579/20 16 FOl5760 1/20 17 06/11/2017 11/12/20 1"/
.--.---- ...10-11. E/54432/20 14 & F0157603-57604/20 17 06/11/2017 I 1/12/:2017

E/54 739/2014
--_._-_.-- ....._.12. E/53043/20 14 FOl5763 1/2017 06/11/2017 11/12/2017._-----13. E/52346/20 16 FO/57632/20 17 06/11/2017 11/12/201714-19. E/52376,52381- FOI57633-57638/20 17 06/11/2017 11/12/2017

82,52537,52567-
52568/2016

--20. E/54358/20 15 FOl57639/20 17 06/1 1/2017 I Ii 12/20 17 .-21. E/51 046/20 15 F0157640/20 17 06/11/2017 11/12/201722-23. E/54289/20 15 & FO/5764 1-57642/20 17 06111/2017 11/12/2017
E/52700/20 16

--.--._-_.-24-25. E/52064/20 15 in F0157643-57644/20 17 06/11/2017 I 1112/20 II'E/COl51818/20 15 &
E/52 I90/20 15

.- --_._--_ .._-_. '.._ ... .... _26-27. E/56732/2013 & FO/57645-57646/20 17 06/11/2017 11/1200: -;
E/51249/20 14

-_- ..28-51. E/50079-80, FO/57605-57628/20 17 07/11/2017 14/12/2017
50090,50 104-
50 I05,50 I09,50 126,50 I
34,50144,50158,50202,
50206,50208,50237-
38,50259,50286,50290-
92,50319,50347,50363,
50549/2017

52. E/52 I64/20 14 FO/57653/20 17 --.07/11/2017 14/12/201.753. E/51769/20 14 -FO/57654/20 17 07/11/2017 14/12/201754. E/50216/20 17 .._._-_._ ..__ ..
FOl57657/20 17 07/11/2017 ' 14/12/201755. E/52474/2016 .--t-:-.. .__FOl57667/20 17 07/11/2017 ' 14/)2/201756-57. E/52506 & 52510/2016 F0/57670-5767I 12017 07/11/2017 ..--~_TI4Zi27~QiL.·....,58-59. E/274/2010, FO/57672-57673/20 17 07/11/2017 14/12/20 i"lE/2142/2012 WITH

E/M/50589/20 17
60. E/523 15/2016 FO/57678/20 17 ...._--_.__ ..__ ._---

08/11/2017 14/12/201761-63. E/54286/20 15 & F0157692-57694/20 17 ._._._--_ ...

08/11/2017 14/12/20 I7E/54336-54337/20 15
64. E/5021 0/20 17 FOl57695/20 17 08/11/2017
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14/12/20 I 7
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-------,-_.65. E/54000/20 I 4 FO/57696/20 17 OS/II/20 17 14/ 12i2() I 766. ..._ ----._---.----E/50747/2015 FO/57697/20 17 OS/II/20 17 14/12/201767. E/523 I 3/20 I 5 - _. __._------------F0/57705/20 17 OS/II/20 17 14/12/2017._-------6S. E/CROSS/5073S/20 I 6 F0/57706/20 17 OS/II/20 17 14/12/2017IN E/50229/20 I 6
. -_-----._-69. :E/52713/2015 F0/57707/20 17 OS/II/20 17 14/12/20! '7__ ._----.----.70. i E/5023 1/20 I 6 F0/5770S/20 I 7 OS/II/2017 14/12/2017

_""'--"---71. iE/52SS4/2016 F0/57709/20 17 OS/11/2017 14/12/2017
--72-75. iE/50211-50212/2016 & FO/577 I 0-57713/20 17 OS/II/2017 14/12/2017IE/50225-50226/20 16

-- --~----.-.-.-.-.---.- ..--76-77. IE/532IO/2015 & FO/577 I 4-5771 5/20 17 OS/11/2017 14/12/2017iE/50 I4S/20 16
- -----~-t--~-- ~0--..- --.,._-_ ...._--7S. iE/50264/20 17 FO/577 I 6120 17 OS/II/2017 1411,,-/_017

--79. iE/50202/20 I 6 FO/577 I 7120 17 OSI II /2017 14/12/2017SO. E/52906/20 I 6 FO/577 I S/20 17 08/11/2017 14/12/2017i
--r---.-------- __
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Ki d Attention: Now all judicial orders are being suomotu disclosed on CESTAT
w bsite as soon as after signature of the Hon'ble Benches on the same day for the
fa9i1ity of the public at large. Thus all the public including parties and RTI
application movers may upload these orders from there for their use.


